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(C.P No.063/0095/2019)

ORDER (ORAL)
SANJEEV KAUSHIK, MEMBER (J)

1. The learned counsel for the parties are in agreement that
this Contempt Petition has been rendered infructuous, as in pursuance
of the orders passed by this Tribunal, the respondents have passed an
order dated 4.9.2019 (Annexure R-2), extending the benefit of
revision of pension and retiral dues and it can be disposed of as such.

2. Ordered accordingly. Notices stand discharged.

3. However, if the petitioner has any surviving grievance, he
would be at liberty to file a representation to the authorities in that

relevant connection.

(MOHD. JAMSHED) (SANJEEV KAUSHIK)
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